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2207. SHRt D. P. YADAV': Will the 
Minister of RAILWA YB be pleased to 
state the defined duties for the 
G.:R.Ps. posted at different Railway 
stations. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS & IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAl, 
LIKARJUN): The duties of a.R.Ps. 
o~ted at Railway Stations are as 
fonows: 

1. Detection and investigation of 
offences, cOlI1izable by the Railway 
Police. 

2. Inquiry and report under 
section 132 of the Railway Act of 
1890. 

3. The arrest and detention of 
offenders in cognizable cases and 
other cases in which arrest is au-
thorised by law. 

4. The prosecution in, Court of 
cognizable offences and non-cogni-
zable offences under the Railway 
Act. 

5. The reporting of all instances 
of oppression and fraud on the part 
of Railway subordinates or others. 

6. The travelling in passenger 
trains of specially selected officers 
and men for the prevention and 
detection of crime and for the sur .. 
veUlance of suspicious persons. 

7. The entry in prescribed regis-
. ter and books of offences, reports 
and complaints of all descripti-ons 
broucht to the notice of the Pollce. 

S. Control of passenger t ~c in-
side the station premises more par-
ticularly OD the platforms. in the 
boo1d.na oft ~t waitiq halls and at 
the entfaQQe aDd e,xit .,te. where-
.ver apeeially e ~ QD emer .. a-
mea by the .tatloll otDclal.1. 

9. The control of vehicular and 
other tratBc in the t ~o  com-
pound. 

10. The i te ~e of order in 
standIng passenger trains, prevention 
of o"f'r .. crowding ~tc  

11. Watcbing loaded pasSenger 
trains  when standing in stations. 

12. The arrest of those found 
committing nuisance or suffering 
trom infectious ~i e e  ~d keep-
ing the station pren·tises clear of 
idlers and beggars. 

13. Examination of all empty car-
riages on arrival at terminal sta-
tions for property left bebind pas-
sengers and to sec: that carriage fit-
tings have not Leen taJJ.pered with. 

14. The removal of odie~ 01 per4 
SOns dying in t i 1~ and on t tio ~ 

premises and conv'!yanc.e to hospi-
tal of sick eo ~  
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LOadinl of Coal 

2210. SHRI K. PRADHANI: Will the 
Minister of RAIL WAYS be pleased to 
state: 

(a) whether it is a f ~t that the 
loading of coal has increased subst,m-
tially; 

(b) if so, the quantity of average 
daily loading of coal in December, 1980 
and January, 1981; 

(c) whether it is a fact ihat the 
movement of coal to o ~  houses ban 
also been stepped up; and 

(d) if so, the average quantity of 
daily movement of roal to power hou-
ses? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS & IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI MALLIKARJUN): 
(a) & (b). Yes. The daily average load-
ing of coal which was 9,447 wagons 
in December ·80 increased to 9.639 in 
January '81. 

(c) & (d) Yes. The daily averagt! 
loading of coal to power houses increa-
sed to 3,966 wagons in February 1981 




